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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCII, NEW DELHI
ORIGINAL APPLICATION NO. 250 OF 2020

IN THE MATTER OF:
ABHAY TYAGI

...APPLICANT(S)

VERSUS

UTTAR PRADESH STATE INDUSTRIAL
DEVELOPMENT AUTHORITY & ANR.

/
:' : ...RESPONDENT(S
a . n$ )

T/ADDITIONAL _ AFFIDAVIT ON BEHALF  OF

s
| @ RESPONDENT NO.1 AND 2/ UPSIDA

I, Anil Kumar Sharma s/o Sh. Shiv Murti Sharma, aged about 50
years, C/o UPSIDA Regional Office, C-2, Mahaluxmi Mall, 4™
Floor, RDC, Rajnagar, Ghaziabad do hereby on solemn

affirmation state as under:

l. That I am currently holding the post of the Regional
Manager, Ghaziabad in UPSIDA and being duly authorised and
well conversant with the facts of the present case, am competent
to depose by way of the present Affidavit on behalf of Respondent
Nos. 1 & 2.

2. That the present Additional Affidavit is being filed jn terms
of the order dated 06.12.2022 passed by this Hon’b|e Tribunal.
The Answering Respondents had earlier fileq its Additional
affidavit dated 03.12.2022 and Reply dated 31.08.2022, the
contents whereof be treated as part of the present

additional
affidavit and are not being repeated herein for the sake of brevity
W '

Ghaziabad



3. That as per clause 31.920[‘ the Uttar Pradesh State

Industrial Development Arca (Preparation and Finalization of
Plans) Regulations, 2004, it has been stipulated that the
Development plan may include Community facilities and public
use by allocating the area of land for Government offices,

telephone exchanges, police lines, post office, telegraph office etc.

4. That in the subject industrial area, “Udyog Kunj" in

Ghaziabad, an area of 2.35 hectare was carmarked for Parks and
0.30 hectare was earmarked for CFC. As submitted by way of
carlier Affidavit filed by the Answering Respondents, the said area
earmarked for CFC was not developed and was lying vacant. It is
the concerned Government/ utility authorities which come forward
to set up the community facilities in the CFCs viz. the telephone
department, post office, telegraph office, fire service, schools etc.
However, the subject Industrial Area in question is located in
Ghaziabad City where common facilities such as telephone
exchanges, post office, fire services etc are already available and
easily accessible. Thus, the said area earmarked for CFC was lying
vacant for a long time and was allotted as Industrial Plot by the

Answering Respondent, after due approval by the Managing
Director/CEO of the Authority.

5. That Chapter IV of the extant Uttar Pradesh State Industrial
Development Area (Preparation And Finalization of Plans)

Regulation, 2004 deals with Project and Scheme Plans whereunder

the Authority prepares the Project and scheme plan which fal

showing all

» all building development-
controls regarding setback and use dcsignaﬁons, network and
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service facilities, system GFIdiQriéi{m and disposals and reserve

arcas demarcated for specific purposes, It is duly stipulated that

the plans shall be accorded sanction by the CEQO. Under clause

4.2.3 ‘Amendment of Project Scheme’ it has been stipulated that

there shall be S€0pe of revision in the plan which shall be duly

approved by the CEQ at every instance.

6.  That in light of the aforesaid, it is most respectfully

submitted that the objective of reserving land for Common

Facilities and Pub]jc Utility Centre was not defeated in the subject

Industrial Area when the said plot earmarked CFC was changed as
industrial plot.

7. Further, as per the Uttar Pradesh State Industrial

Development Area (Preparation and Finalization of Plans)
Regulations, 2004, the setting up of CFCs may be included in the
Project and Scheme Plans and are not statutorily required to be
included,

8. It is further submitted that the land earmarked for CFC ip

the subject Industrial Area has been earmarked for industrial plot

after due approval of the then Managing Director of UPSIDC. The

plot was re-named as CF-1 and allotted as industrial plot as per

due process viz. issuance of public advertisement ang Interviews

of the prospective allottees by the committee constituted by the

Head Office, UPSIDA on [1.08.2006. 1t was on the

recommendation of the committee that the Head Office UPSIDA

approved the allotment of the sajd plot on 12.09.2006.
@

That it is most humbly submitted that there is ng change in

¢ areas carmarked for parks and hence there IS no environmental

iolation. The plot for CFC, not bej g\l\lﬂ!’iSEd, has been changed
RM

U.P State Indl. Dev Autk.
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_ to industrial plot ang allotted to Respondent No. 4 as stated
/ hereinabove,

10.  That the Answerin
Areas in 16 Regions/ Dj
the year 1964

& Respondent has set up 155 Industrial
stricts in the State of Uttar Pradesh, since

A copy of the Lijst of Ind
Nos. 1 & 2 in the St
Anncxure-1,

ustrial Areas set up by the Respondent
ate of U.P. is being annexed herewith as

1.  That

garm

the Answering Respondents (UPSIDA) have

arked area of land for setting up Common facilities and Public
Utility Centres

Utt

in 31 out of 155 Industrial Areas in the state of
ar Pradesh. Out of the said 31, Common facilities and Public

Utility Centres have been developed in 31 Industrial areas.

A copy of the List of Common facilities and Public Utility Centres

set up by the Respondent Nos. 1 & 2 is being annexed herewith as
Annexure-2.

12. That the areas earmarked for CFCs and Public Utility

Centres in three Industrial Areas have been changed for Industrial

use after obtaining due approval and allotted as per due process.

A copy of the list of Industrial area where the area carmarked for
Common Facilities and Public Utility Centres has been changed to
Industrial Plot by the Respondent Nos. 1 & 2 the Industrial Areas

of U.P. is being annexed herewith as Annexure-3

13, That the annexures to the present affidavit are true copies of

e
Regional\therT .

U.B State Indl. Dav Autliei oy
Giaziabad
DEPONENT
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Y
_dayof , 2023 that the contents

of the a .
bove affidavit are true and correct to the best of my
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W
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Verified in # .on this

knowl
nowledge and as per the official records. No part of it is false and

nothing material has been concealed therefrom.
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Point No. -2
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____ﬂ____—-—-___
SL. | Whether any T Yes, by | Area 5q. | Present Dywhom | What Whoare
No. | common whom Mir, Statuy and the same facilitles managing
Tucilities ang Mature of use | arebeing | are the same
Public Utitity used provided
Cenires have therein
been setup in
any other
Industrial Areg
Name of
Industrial | Area |
— | Industria =
1 ;‘BH Foundry | UPSIDA 1466.08 | Developed Vacant NIL UPSIDA
apar
z I*:Iﬂst; Kotwan UPSIDA | 2000.09 Undeveloped | Vacant NIL UPSIDA
athura
3 | Aligarh Sector2 [UpsipR 330000 | Undeveloped | Vacant NIL Reserved
— | for CFC
4 | CDF Cherat UPSIDA | T4500,00 Undeveloped | M/s Aligarh | Industrial | Vacant and
Concrete ;'I"_d”_
—— Pwi. Ltd. itigation
e ———— |
5 | IIDCEaR UPSIDA T 4700,0p Undeveloped | Vacant NIL ll}esErFéd
or
[ L_"-_-__—————-_. e
& Etah UPSIDA 610000 Undeveloped | Vacant NIL Reserved
for CFC
7 Bareilly UPSIDA | 21333 Developed Fire Fire Fire
E— ﬂ."ﬂ_ﬂ_ﬂ‘_?ﬁ Department | Department Department
g Gajraula UPSIDA | 21387 Developed BSNL Telephone BSNL
I Exchanpe
b Dasti UBSIDA | 416097 Developed M/s Swastic In use M/s Swastic
Ventures Ventures
Pyt Lid. Put. Lid.
10 | Mau UPSIDA | 531046 Developed Ms In use blis
Ramshila Ramshila
Hospital Haospital
11 | Ghaziabad UPSIDA | 3000.00 Undeveloped | Vacan Industmial | Mj5 Span
Udhyag Kunj Orpanic
12 | Site-1v UPSIDA | 23000.00 Undeveloped | Vacant [ndustrial Mapnum
Sahibabad Papar
13 | Jhansi UFSIDA | 4700.00 Undeveloped | Vacant NIL UPSIDA
Gr. Center-1
ERIC UPSIDA_ | 470000 | Developed | Vacan NIL_ |UPSIDA
15 | Orai-1CFC-2 UPSIDA | £000.00 Developed Vacant NIL UPrsIDa
16 | Sumerpur UPSIDA | 33.600.00 Developed Vacant MNIL UPSIDA
7l S UPSIDA | 840000 | Developed | Posta] Post Office | Pogtal |
Jainpur Depariment Department
13 | Malwa UPSIDA | 40000.00 Developed SBIBank 5B Bank SBI Bank
and BSNL | ang BSNL and BSNL
Tower, Post Tower, Pasy Tower, Post
Office, OfMice, Office,
Sheps Shops Shops
19 | Unnao UPSIDA | 1350.54 Developed 1A and ILA and 1A and
Bank OF Bank OF Bank OF
India India India
10 | Lucknow UPSIDA | 62672 Dieveloped Postoffice | Pas| office | Post ofMice
Chinhat Commiercial Commereial Commergial
Shop Shop Sho
Racbareilly-1 UPSIDA | 213.88 Developed Notinuse | Nol In mse Not in use
Racbareilly-1 UPSIDA [ 235.00 Deveoped Factory Faclory Factory
Workers Workers Worke
S | Worl rs
erut - UPSIDA | 2560.00 Developed UPSIDA NIL UPSIDA
ipur
‘Z‘ Nfrajv UPSIDA | 201.00 Developed UPSIDA Regional UPSIDA
Office
_!Ja:gi:]'t 7 UPSIDA Undeveloped UPSIDA MIL UPSIDA

N

N~
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Surajpur-Sile- | UBRIPA—
B UPSIDA T335.00 Developed Indusirial Office for | Industrial
Assoclation, | Industrlol Association,
Post Offlce | Querles Post Office
& Unlon & Unlon
17 | Bulandshahar- Bank Nank
8 | Sikandrabad UPSIDA 1 362,00 Developed VYocanl NotInuse | UPSIDA
Ayvodhy
39 [ Varanesis 5§§:32 62622 | Developed | Vacanl | Notinuse | UPSIDA
Karkhiyon 81800 [ Developed | Office Hlall | Office Hall | Office Hall
& Sulte & Suite & Suite
J0 | Chandauli with Tollets | with Toilets | with Toilets
i UPSIDA | 215.00 Developed Hall, Suite, | Hall, Suite, Hall, Suite,
Shops & Shops & Shops &
31 | LIDC Chandauli Toilcts Toilets Toilets
auli | UPSIDA [ 38000 | Developed | Hall, Suite, | Hall, Suite, | Hall, Suits,
Shops & Shops & Shops &
Toilets Toilels Toilets




Point No. 3

[T C.F.C. exist details of Sublettee with Area and

Conversion approved by

S.No. | Name of Industrial | Area reserved | C.F.C. Whether on
Arca for C.F.C. Developed or | Areareserved | Rentifany
Not CFC.existor | Nameof | Areain Rent whether
Land converted! | Possession | Sq. mtrs. utilised and
Allotted/Sale for | holder purpose
Indusirial
Purposc |
1- Aligarh Yes Undeveloped | C.F.C.-3, Area- | M/s. 14600.00 | - for Done by Industrial use
14600 Sq. Aligarh Industrial on 11-09-2009 by then
Mtrs. Allotted | Concrete Use, Plot Managing Director
9 to M/s. Aligarh | Pvt. Ltd. vacant and
Concrete Pyt. under
O Lid. for litigation
| Sq— Industrial Use.
2- Ghaziabad Yes Undeveloped | Allotted on 13- | M/s. Span | 3000.00 | - Industrial Then Managing Director
09-2005 after | Organic
conversion for
Industrial Use
(Udhyog Kunj)
3- Ghaziabad Yes Undeveloped | Allotted after | M/s, "24000.00 | - Industnal In reference of H.O.
conversion for | Magnum Approval dated 12-10-
Industrial Use | Paper Pvt, 1984
(Site-1V) Ltd.




M Gmail 1 1 O bhuwan chandra <bhuwan2051986@gmail.com>

Additional Affidavit in OA/250/2022 Abhay Tyagi Vs. UPSIDC

1 message

bhuwan chandra <bhuwan2051986@gmail.com> Tue, May 23, 2023 at 4:47 PM
To: "abhay8tyagi@gmail.com" <abhay8tyagi@gmail.com>

Cc: vibhavmishra@outlook.in

Bcc: "jain.dinesh18@gmail.com" <jain.dinesh18@gmail.com>

Dear Sir/ mam
Please find attached herewith the service in the above matter in terms

of the copy of the Additional Affidavit on behalf of Respondent No.1 & 2 UPSIDC paper book please acknowledge the
receiving.

Thanks and regards

Anurag Kishore
Advocate-on-Record

Supreme Court

40, National Park (L.G.F)

Lajpat Nagar-1V, New Delhi
PIN-110024

Mb: (+91) 9811412437
Email:kishoreanurag@rediffmail.com

ﬂ Abhay Tyagi Vs. UPSIDC.pdf
1202K
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